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Defective Case Register from 2024-08-01 to 2024-08-01

Advocate for

Date of

SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
1 BLAPL/22877/2024 AMIT BISWAL 01 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
2 CONTC/32501/2004 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.
3 D- HRUDANANDA  |2024-08- Put up for further S.R.after filing of consolidated
CRLREV/22487/2024 MOHAPATRA 01 Crl.Revision petition.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
. D- PRAMOD KUMAR |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22984/2024 |JTENA 01 Paragraph no. not correctly furnished on
declaration. 2..Petition not correctly addressed to
Honorable Court
BIJAYA KUMAR  |2024-08- .
5 D-WP(C)/32459/2024 BEHERA 1 01 Annexure-2 is not correctly page marked
SUBASH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
6 D-WP(C)/32666/2024 (CHANDRA 01 AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
6-RECEIPT SHOWING SERV.COPY TO
7 D-WP(C)/32427/2024 TRILOCHAN 2024-08-| | G/CG/T/CT/ETC.NOT FILED.
DASH 01
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

8 D-WP(C)/32420/2024 L‘fSSﬁII{{AKUMAR 3(1)24'08' 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

TUSHAR KANTA [2024-08-

? D-WP(C)/32715/2024 NAYAK 01 Date of order in annexure no.2 in the index and
paragraph no.4 in the writ petition are wrongly
furnished.

o o s A aacas. ERECEIT SIOWING SERVCONYT0

ABLAPL/22705/2024 |(CHAND 01 : :
6-RECEIPT SHOWING SERV.COPY TO

11 DFA0/32801/2024 SURANTAKUMARRO24-08- 1, 0 1r/0/ETC.NOT FILED.

MISHRA 01
12 D- MOHAMMED 2024-08- |.Name Of The Filing Advocate Not In Capital
CRLMC/22744/2024 MUSTAQ ANSARI |01 Letters In The Petition
13 D-CRLA/22794/2024 |ASHWINI KUMAR (2024-08- [6-RECEIPT SHOWING SERV.COPY TO
DAS 01 AG/CG/IT/CT/ETC.NOT FILED.
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.C.VIGILANCE NOT FILED. VIGILANCE

6-RECEIPT SHOWING SERV.COPY TO

D- SANTOSH KUMAR (2024-08-
14 ABLAPL/23003/2024 IMAHANTY 01 AG/CG/IT/CT/ETC.NOT FILED.
SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
15 D-WP(C)/32391/2024 BHUSAN 01 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
16 D-WP(C)/32522/2024 |SANKAR 01 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
oD SAMARENDRA  2024-08. [AG/CG/T/CT/ETC.NOT FILED.
BLAPL/22893/2024 MOHANTY 01 True copy of the deposition are filed not properly
page marked.but not reflect in the index,
6-RECEIPT SHOWING SERV.COPY TO
" D- PRAVASH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22913/2024 CHANDRA JENA |01 .. )
.Provision of law not correctly furnished on top
of the cause title.
. s Lot aacas. € RECEIT SIOWING SERVCONT0
BLAPL/22845/2024 |PATTNAIK 01 : :
0 D SMRUTI RANIAN |2024-08- {0l or o ONOT FILED.
BLAPL/22886/2024 ROUT 01 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
21 D-WP(C)/32722/2024 CHANDRA PANI 01 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
22 D-WP(C)/31112/2024 NIHAL RATH 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KADAR 2024-08-
23 D-WP(C)/32506/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.
. o sxrvammar amcas. SRECEITSHONING SERVCORY 10
ABLAPL/22831/2024 PANDA 01 : :
D- SATYA RANJAN  |2024-08- o
25 |CONTC/32422/2024 |PATI 01 Code Wrongly indicated
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- DEEPAK KU 2024-08-
26 20-VERNACULAR CERTIFICATE NOT
ABLAPL/22854/2024 |SAHOO 01 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08-
27 D-WP(C)/32706/2024 MOHAPATRA 01 AG/CG/IT/CT/ETC.NOT FILED.
SRINIVAS 2024-08-
28 D-WP(C)/30831/2024 MOHANTY 01 1.Copy not served on A.G
29 D- RAMAKANTA 2024-08- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/22822/2024 PANDA 01




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Name of the deponent on affidavit not tally
with declaration.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

30 D- SANJAY KUMAR [2024-08-
ABLAPL/22825/2024 PRADHAN 01 1.Affirmation para not tally with affidavit.2.Page
no.8 not legible.
6-RECEIPT SHOWING SERV.COPY TO
PRIYA RANJAN 2024-08-

31 D-WP(C)/32543/2024 MISHRA 01 AG/CG/IT/CT/ETC.NOT FILED.

2024-08- 21-STATUTORY DEPOSIT/AWARDED

32 D-MACA/32526/2024SOMNATH ROY 01 AMOUNT NOT DEPOSITED.
6-RECEIPT SHOWING SERV.COPY TO

33 |D-WP(C)/30422/2024 ANAMA CHARAN 12024-08- 1 = 11 T/ETC.NOT FILED.

PANDA 01
6-RECEIPT SHOWING SERV.COPY TO
4 D- AMIT KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22892/2024 INATH 01 1.H.C.W.Fee of Rs.50/- to be paid in
V.nama.2.Pge no.9 not legible.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-

35 D-WP(C)/32716/2024 CHANDRA PANI 01 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUSANTA KUMAR |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

36 D-WP(C)/32728/2024 LENKA 01
Page 13,58 and 62 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08-

37 D-WP(C)/32465/2024 NIRANJAN LENKA 01 1.paragraphs of writ petition are not correctly
numbered. 2.Legible copy of page-46 and 54 to
be filed

. b DR NATI 2on CRECERTSHOWING SERVCORY o

ABLAPL/22821/2024 PANDA 01 : :
. o oA aonios. SRECEITTSIOVING SERUCORY 10
BLAPL/22914/2024 |PANDA 01 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

40 IA)i3L APL/22898/2024 E‘gﬁﬁKUMAR (2)(1)24'08' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

41 D-WP(C)/32510/2024 ASISH KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

RAY

01




6-RECEIPT SHOWING SERV.COPY TO

SUBHENDU 2024-08-
42 D-WP(C)/32530/2024 KUMAR NAYAK 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KADAR 2024-08-
43 D-WP(C)/32513/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
44 D- BIBHU PRASAD  |2024-08- |FURNISHED/INCORRECTLY MENTIONED
CRLMC/22739/2024 MOHANTY 01 17-REFERENCE CERTIFICATE NOT
FURNISHED.
1. Page no. 26,27,39 to 44 not legible.
. o Tk san CRECEIPT SHOWING SERVCOPY O
BLAPL/22776/2024 |MISHRA 01 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
46 |cRLMP/22843/2024 [SUNILPRADHAN s
V.NAMA NOT EXECUTED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. P prABIKOMAR 200 STROVISION OF LAV NOTFURNISED
ABLAPL/22891/2024 RAY 01 :
1. Occupation of the deponent on affidavit not
furnished.2. Date of F.I.LR under Annexure-1 not
tally with Index.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
48 RAJJEET ROY 9-PROVISION OF LAW NOT FURNISHED
ABLAPL/23076/2024 01 ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
49 D-WP(C)/32389/2024 IP;RAASDEEP KUMAR (2)(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
50 BLAPL/22774/2024 BHARATI DASH 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08 1.Case number mentioned in Annexure-5 does
51 D-WP(C)/32483/2024 SATYAJIT BEHERA ol “7%7 |not tally with averment of writ petition and
index.2.Synopsis and list of dates and events are
not marked in index.3.The name of the counsel
in capital letter and enrollment number not
mentioned in last page of writ petition
. b LoraR ason CRECEPTSHOWING SRV COPY o
BLAPL/22797/2024 MAHAPATRA 01 : :




6-RECEIPT SHOWING SERV.COPY TO

53 |D-WP(C)/32390/2024 gi/;DEEP KUMAR (2)(1)24'08' AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
RAMAKANTA 2024-08-

54 D-WP(C)/32612/2024 SARANGI 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

RABINDRANATH (2024-08-

33 D-WP(C)/32476/2024 ¢ 01 1.Annexure-3 is not exhibited.2.paragraphs of
writ petition are not correctly
numbered.3.Legible copy of page-31 to be filed

s D SATYABRATA  (2024-08- (60 5 imin T CNOT FILED. |

ABLAPL/22835/2024 [PANDA 01 ) '
. b oxaD s s ERECEITSHOWING SERVCOPYT0
ABLAPL/22916/2024 JENA 01 : :
6-RECEIPT SHOWING SERV.COPY TO
58 |D-WP(C)/32500/2024 T ABITRAKUMAR 12024-08-1,\ o 11/eT/ETC NOT FILED.
NAYAK 01
6-RECEIPT SHOWING SERV.COPY TO
59 ID-WP(C)/32559/2024 [ASHOR KUMAR 12024-08- 1\~ 51/ T/ETC.NOT FILED.
SAHOO 01
6-RECEIPT SHOWING SERV.COPY TO
KADAR 2024-08-
60 D-WP(C)/32589/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA 2024-08- |20-VERNACULAR CERTIFICATE NOT
61 D-WP(C)/32423/2024 KUMAR 01 FURNISHED.
SATAPATHY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
62 D- RAJIB LOCHAN 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/22842/2024 |PATTNAIK 01 NOT FILED.
page no.16 not neat.
SARADA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
63 D-WP(C)/33073/2024 PRASANNA 01 AG/CG/IT/CT/ETC.NOT FILED.
SARANGI
6-RECEIPT SHOWING SERV.COPY TO
. b prassia oy AGCGITCTEICNCT LD
ABLAPL/22712/2024 KUMAR NANDA |01 FURNISHED/INCORRECTLY MENTIONED
65 D- SMRUTI RANJAN |2024-08- 1 page 10.10 not legibl
ABLAPL/22900/2024 ROUT 01 -Page no. o not fegibie.
D- DEEPAK KU 2024-08- .
66 ABLAPL/22979/2024 SAHOO 01 1. Page nos.8,9, 10 not neat and legible.
KADAR 2024-08- |1.Receipt showing service of copy on S.C.
67 D-WP(C)3255212024 |, iaMMAD (01 (S.T.A.) not filed.
68 D- ANIRUDHA DAS  |2024-08- |Provisional of Law Not correctly furnished
CRLREV/22488/2024 01 2.Necessary correction may be made in index




AND in the body of the petition, 2-Good ground
certificate not furnished

6-RECEIPT SHOWING SERV.COPY TO

69 D- SUBHAM 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/32137/2024 |AGRAWAL 01
Line -6 of page no.8 is left blank
6-RECEIPT SHOWING SERV.COPY TO
D TARA PRASAD  2024.08. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22767/2024  IMOHAPATRA 01 PS case number not tally with cause title and FIR
copy.Date not mentioned in the v.nama.
6-RECEIPT SHOWING SERV.COPY TO
71 |D-WP(C)/32554/2024 SOHOK KUMAR = 12024-08-1)) iy 1/ETC NOT FILED.
SAHOO 01
D. 2024.08. |6-RECEIPT SHOWING SERV.COPY TO
72 BLAPL/22779/2024 ANUPAM DASH 01 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08. |6-RECEIPT SHOWING SERV.COPY TO
73 BLAPL/22783/2024 SOUGAT DASH 01 AG/CG/IT/CT/ETC.NOT FILED.
1.Period of Delay 4 days 2.DAF OF RS 2.50 /-
74 D-MATA/33060/2024 [ ANAKI RANTA = 12024-08- 7. 5 pATD 3 Valuation of Appeal and Court
MAHAPATRA 01 )
fee payable not furnished
ABLAPL/22829/2024 |SUBUDHI 01 : '
. » preracky aomios. SRECEITTSIOWING SERUCORY 10
BLAPL/22855/2024 |SAHOO 01 : '
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
77 ABLAPL/22810/2024 ABHISHEK DASH 01
.Receipt Showing Serv.copy To CBI not Filed.
73 D- BISWAIJIT 2024-08- |1. HBAWF fee 50/- each for two V.nama to be
CRLMC/22921/2024 |PASAYAT 01 filed
D. 5024.08. O-PROVISION OF LAW NOT FURNISHED
79 ABLAPL/22948/2024 ARIJEET MISHRA 01 ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
80 RVWPET/32540/2024 JAYDEEP PAL 01
Period of Delay 44 DAYS
. v sarorUAR. arason CRECEITSHOING SERVCONY 10
BLAPL/22937/2024 |PADHY 01 : '
6-RECEIPT SHOWING SERV.COPY TO
82 |D-CRLA/22759/2024 “MITKUMAR 2024-08- A G/CGAT/CT/ETC.NOT FILED.
NATH 01
6-RECEIPT SHOWING SERV.COPY TO
KADAR 2024-08-
83 D-WP(C)/32587/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.




21-STATUTORY DEPOSIT/AWARDED

84  |D-MACA/31854/2024]SOMANATH ROY (2)(1)24'08' AMOUNT NOT DEPOSITED.
UPENDRA KUMAR [2024-08- . ) )

85 D-RSA/32331/2024 SAMAL 01 Provisional of Law not furnished in IA.

1.Address details (Name of village) of
RAMESH 2024-08- |Respondent No. 1 to 5 do not match with the

86 D-MACA/32458/2024 (IZHANDRA SAHOO 01 name of the village of the petitioners in the Court
below. 2. Statutory Deposit not made.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

87 [D-WP(C)/32626/2024 [ PAN KUMAR 189280810 (NDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

88 D-WP(C)/30792/2024 AUROBINDA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

SAHOO 01
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
29-NAME OF THE FILING ADVOCATE NOT
SURYAKANTA 2024-08- [IN CAPITAL LETTERS/ENROLMENT

89 D-WP(C)/32516/2024 DWIBEDI 01 NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
Page no 14 to 26 (Annexure-3) not legible .
6-RECEIPT SHOWING SERV.COPY TO

SIDHESWAR 2024-08-

90 D-WP(C)/32502/2024 MALLIK 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

01 D- SUBHAM 2024-08- |[AG/CG/IT/CT/ETC.NOT FILED.

CONTC/32143/2024 |[AGRAWAL 01
Line-6 at page no-8 is left blank
1.Copy not served on S.C.(T). 2.The name op the
KADAR 2024-08- . ) X )
92 D-WP(C)/32585/2024 MOHAMMAD 01 10;1;}561 in vakaltnama not furnished in capital
93 D- ADV 2024-08- |W.P(C) NO. WRONG FROM SYNOPSIS TO
CONTC/32289/2024 ' 01 PRAYER PAGE
6-RECEIPT SHOWING SERV.COPY TO
KADAR 2024-08-

94 D-WP(C)/32545/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

95 D- SHYAM 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22853/2024 |MANOHAR 01
1. Paragraph no. not correctly furnished on
declaration.

CRLMP/22806/2024 [PANDEY 01 ) :




6-RECEIPT SHOWING SERV.COPY TO

D- ARUN KUMAR 2024-08-
97 ABLAPL/22808/2024 BEHERA 01 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
98 D-EXP/32334/2024 |ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
99 CONTC/32409/2024 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
100 | D-WP(C)/32735/2024 ﬁ%ﬁgggﬁl{ 3(1)24'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
01 |2 MANAS KUMAR (202408 (500 oo oS een o
ABLAPL/22740/2024 |(CHAND 01 : :
02 |2 KULDEEP 2024-08- ig/Ec:(i}E/g/TcsT}/IEOTV(‘:,IEgTSEIIEESOPY ©
ABLAPL/22782/2024 MOHANTY 01 : :
w o sxrvammars aonvos. SRECEITSIONING SERVCOPY o
BLAPL/22838/2024 |PANDA 01 : :
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
17-REFERENCE CERTIFICATE NOT
104 D- BIKRAM KESHARI|2024-08- FURNISHED.
CONTC/32174/2024 MOHANTY 01
1. Mobile no. not furnished 2.7. Code Wrongly
indicated 3.2-Occupation of deponent not
furnished in affidavit
PRAKASH KUMAR|2024-08- | .
105 |D-MACA/30050/2024 MOHANTY 01 Period of Delay 164 days
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
106 |D-WP(C)/33017/2024 SATAPATHY 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-08-
107  |D-WP(C)/32539/2024 KUMAR NAYAK |01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
108 |D-WP(C)/32708/2024 CHANDRA SAHU 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAJATTI KESHARI |2024-08-
109 |D-WP(C)/32578/2024 KHUNTIA 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
110 D- RABI NARAYAN  2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/22884/2024 MOHANTY 01 NOT FILED.
Page no. 16 not neat.
D- SAROJ KUMAR 2024-08-
111 ABLAPL/22778/2024 PADHI 01 Page no. 12 and 13 not complete.




6-RECEIPT SHOWING SERV.COPY TO

D- MANAS KUMAR  |2024-08-
112 ABLAPL/22710/2024 |CHAND 01 AG/CG/IT/CT/ETC.NOT FILED.
113 D- JYOTIRMAYA 2024-08- [Put up for further S.R.after filing of consolidated
CRLREV/22486/2024 |SAHOO 01 Crl.Revision petition
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DR.PURUSOTTAM |2024-08-

114 ID-WP(C)/32487/2024 CHULI 01 1.Synopsis and list of dates and events are not
marked in index.2.Legible copy of page-27 to 29
to be filed
6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-08-

115 |D-WP(C)/32704/2024 CHANDRA SAHU |01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

o soumavs  anaas IXUNDERTANGIOUNON L NG OF

ABLAPL/22733/2024 KUMAR DASH 01
PS number not tally with cause title and prayer
person.Date not mentioned in the v.nama.
8-CAUSE TITLE NOT IN ORDER.

117 | D-MACA/31809/2024 ;A%I}I;FEI\?THYKUMAR (2)(1)24'08' 1. Respondend No. 3 has been incorrectly shown
as Minor 2. Status of respondent not furnished
3.Statutory Deposit not made.

s 2 GOURIMOHAN 202408+ (16, 11 CT/ETCNOT FILED. |

ABLAPL/22895/2024 RATH 01 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

119 BLAPL/22942/2024 ANITA SAHOO 01 AG/CG/IT/CT/ETC.NOT FILED.

10 |2 SARATKUMAR 2024-08- i(%/Ec:(é}E/g/TCST}/IJST\ZIII\\IIgTSEﬁ%gOPY o

ABLAPL/22960/2024 |JENA 01 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
101 D- PRASANTA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/22848/2024 KUMAR BARIK |01 NOT FILED.
page no. 10 not neat.
BHABANI 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
122 |D-WA/31786/2024  |SANKAR 01 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
123 D- LAXMINARAYAN |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23009/2024 |PATEL 01
1.Page no.11 not legible.
6-RECEIPT SHOWING SERV.COPY TO
e D BIBEKANANDA  2024-08. [AG/CG/T/CT/ETC.NOT FILED.
ABLAPL/22908/2024 MAHAPATRA 01

C.T.Case n0.1362/2024 not mentioned in the
cause title.




6-RECEIPT SHOWING SERV.COPY TO

D- SATYABRATA 2024-08-
125 ABLAPL/22826/2024 ISENAPATI 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
126 |D-WP(C)/32930/2024 %AABS/IEER KUMAR 3(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KADAR 2024-08-
127  |D-WP(C)/32584/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- ABHAS 2024-08-
128 ABLAPL/22699/2024 IMOHANTY 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
129 D- BIBHUTI BHUSAN |2024-08- |[FURNISHED.
ABLAPL/22933/2024 BEHERA 01
1.Authorization to swear affidavit on behalf of
the another petitioner not furnished.2.Page
nos.14 and 15 not legible
6-RECEIPT SHOWING SERV.COPY TO
130 |D-WP(C)/32556/2024 ASHOK KUMAR |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
SAHOO 01
6-RECEIPT SHOWING SERV.COPY TO
KAMALAKANTA |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
131 |D-WP(C)/32670/2024 MOLANTA 01
In affidavit SI. no. 3 not correctly mentioned
3-AUTHENTICATION FEE IS DEFICIENT.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
132 CRLMC/22764/2024 BASUDEV PUJARI 01 AG/CG/IT/CT/ETC.NOT FILED.
Authentication fee Rs. 2.20 to be paid.
w o s aason CRECHPTSHOWING SERVCOPY o
CRLMC/22786/2024 BHUYAN 01 : :
UMAKANT 2024-08- |Annexure 11 not mentioned in the body of
134  |D-WP(C)/32497/2024 SAHOO 01 petition.
s o pra s AR s SRECETSIOWING SERVCORY 10
ABLAPL/22924/2024 |SAMAL 01 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
136 |D-WP(C)/32467/2024 IggileleRUSOTTAM 3(1)24_08_
Synopsis and list of dates and events are not
marked in index.
" suraRANTA  aaan CRECEIPTSHOWINGSERVCORY o
ABLAPL/22702/2024 DWIBEDI 01 : :
138 D- MOHAMMED 2024-08- |.Name Of The Filing Advocate Not In Capital
CRLMC/22745/2024 MUSTAQ ANSARI |01 Letters In The Petition
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
139 CONTC/32429/2004 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- TARA PRASAD 2024-08-
140 | ABLAPL/22777/2024 MOHAPATRA 01 AG/CG/IT/CT/ETC.NOT FILED.
41 |2 SAT YABRATA 2024-08- ig/Ec:(i}E/}g/TcsT}/IE()TVgIEgTSEIIi\éSOPY ©
ABLAPL/22824/2024 |SENAPATI 01 ) :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
142 CONTC/32144/2004 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.
DILLIP KUMAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
143 |D-WP(C)/32737/2024 MOHAPATRA 01 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
144 D- BASANTA KUMAR (2024-08- NUMBERS/MOBILE PHONE NUMBERS OF
CRLMC(C/22748/2024 DAS 01 ALL THE SIGNING ADVOCATES NOT
INDICATED
1. Trial number not correctly furnished in page
no.1 and Synopsis page.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
145 BLAPL/22941/2024 BISWAIJIT SAHOO 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
146 |D-WP(C)/32424/2024 RAMDAS ACHARY 01 NOT FILED.
page no-16 to 19 not neat
D- SAROJ KUMAR 2024-08- Number of paragraphs not properly furmshed in
147 RPFAM/32698/2024 |DASH 01 the Declaration in Affidavits filed with the
Petition and I.A. No. 334 of 2024
- o DA NARNAN a2 € RECEI SIOWING SERVCONYTO
ABLAPL/22787/2024 |PARIJA 01 ) :
10-SUBJECT CODE NOT
BYOMAKESH 2024-08-
149 |D-MATA/32515/2024 TRIPATHY 01 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
150 D- ADITYA NARAYAN|2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/22743/2024 DAS 01
CODE NOT INDICATED
o o prava A atmcas. ERECEIT SIOWING SERVCONY 10
ABLAPL/22741/2024 MISHRA 01 ) :
3-AUTHENTICATION FEE IS DEFICIENT.
16-PETITION/APPEAL NOT IN TIME
152 D- AJAYA KUMAR 2024-08-
CRLREV/22889/2024 JENA 01 Good ground certificate not furnished 2.Period of]

Delay 429 days 3.AU FEERs.1.10.not paid on
c.copy under annex-2




6-RECEIPT SHOWING SERV.COPY TO

153 [D-WA/31982/2024 giPSIOK KUMAR (2)(1)24-08- AG/CG/IT/CT/ETC.NOT FILED.
1.Period of Delay 3 days
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

154 D- TARA PRASAD 2024-08-

BLAPL/22763/2024 MOHAPATRA 01 Page 7 to 10 vide annex-1 not partial neat and
legible. Paragraph not correctly mentioned in the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO

NITYANANDA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

155 |D-WP(C)/32550/2024 BEHURIA 01
1.Page Nos.11 to 14 and 16 to 22 are not Legible
6-RECEIPT SHOWING SERV.COPY TO

KADAR »024.08. AG/CG/IT/CT/ETC.NOT FILED.
156 |D-WP(C)/32555/2024
MOHAMMAD 01 . . .
1.Receipt showing service of copy on S.C.
(S.T.A.) not Filed.

D. 5024.08. 6-RECEIPT SHOWING SERV.COPY TO

157 BLAPL/22683/2024 MANAS CHAND 01 AG/CG/IT/CT/ETC.NOT FILED.

s D LAXMIDHAR 202408 [0 lur T TONOT FILED, |

BLAPL/22796/2024 MAHAPATRA 01 : :
6-RECEIPT SHOWING SERV.COPY TO

159 [D-WP(C)/32931/2024 %’ZI\S’IEER KUMAR (2)(1)24'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

160 |D-WP(C)/32699/2024 S]g{"?IﬂII\IIA RANJAN 3(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

AGASTI 2024-08-

161 ID-WP(C)/32472/2024 KANUNGO 01 Legible copy of page-18 and 19 to be filed.
2.Paragraphs in declaration portion of affidavit
not correctly furnished.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

162 CRLMC/22903/2024 SANJIT MISHRA 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SURYAKANTA 2024-08-

163 20-VERNACULAR CERTIFICATE NOT

ABLAPL/22708/2024 DWIBEDI 01 FURNISHED.

164 |D- DEBASIS PATNAIK [2024-08- |4-AFFIDAVIT/VERIFICATION NOT PROPER.

ABLAPL/22757/2024 01 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.

8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.




Affidavit not in proper place.Page no. 11 not
complete.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
165 CONTC/32285/2004 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.
BAIBASWATA 2024-08- :
166 |D-WA/32383/2024 PANIGRAHLA.S.C. 01 1.AU fee Rs 2.25/- not paid
6-RECEIPT SHOWING SERV.COPY TO
167 |D-WP(C)/32517/2024 OM SWARUP (2)(1)24-08— AG/CG/IT/CT/ETC.NOT FILED.
Page no .20 not legible .
6-RECEIPT SHOWING SERV.COPY TO
168 D- ADITYA NARAYAN|2024-08- AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/22738/2024DAS 01
CODE NOT INDICATED
ABLAPL/22849/2024 |PANDA 01 : '
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
170 | D-WP(C)/33018/2024 SATAPATHY 01 AG/CG/IT/CT/ETC.NOT FILED.
171 D- 1(\}/1%112%(}51\1{]1 2024-08- |1. Date of order not correctly mentioned in
CRLMC/22591/2024 SR ADV. ’ 01 prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO
UMESH CH 2024-08-
172 |D-WP(C)/32738/2024 BEHURA 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
173 D- DEEPAK RANJAN |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22923/2024 |PARIDA 01
1. Page n0s.9 , 12 not neat and legible.
D- 2024-08- (0-RECEIPT SHOWING SERV.COPY TO
174 BLAPL/22887/2004 SAMBIT BISWAL 01 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
175 ABLAPL/22971/2024 SANJIT MISHRA 01 AG/CG/IT/CT/ETC.NOT FILED.
6 D AMLAN SHAKTL - | 2024-08- |l ity ETC NOT FILED. |
BLAPL/22804/2024 |PAUL 01 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
CHINMAYA 2024-08-
177 |D-CRLA/22507/2024 i yMAR SAHU |01 YEAR OF THE CASE NOT CORRECTLY
FURNISHED IN THE CAUSE TITLE AND
SYNOPSIS AND DATE CHART
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-08-
178  |D-WP(C)/32547/2024 KUMAR NAYAK 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AGASTI 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
179  |D-WP(C)/32474/2024 KANUNGO 01

Legible copy of page-73,74 and 76 to be filed.




6-RECEIPT SHOWING SERV.COPY TO

D- DEBA KUMAR 2024-08-
180 ABLAPL/22703/2024 RATH 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- RANIJIT 2024-08-
181 ABLAPL/22696/2024 MOHANTY 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
5 D- SAMARENDRA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22890/2024 IMOHANTY 01 1.Deponent relation in affidavit Sl.no.6 not
correctly furnished.
s D ABHILASH 202408+ (060 11/ CT/ETCNOT FILED. |
CRLMP/22865/2024 MISHRA 01 : :
6-RECEIPT SHOWING SERV.COPY TO
SASWATI 2024-08-
184 |D-WP(C)/32508/2024 MOHAPATRA 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
185  |D-WP(C)/32475/2024 ﬁ?;glﬁ‘:SH (2)(1)24'08'
In declaration portion of affidavit, the paragraphs
are left blank.
156 D TARAPRASAD  |2024-08- (L6011 CT/ETCNOT FILED. |
BLAPL/22773/2024 MOHAPATRA 01 : :
6-RECEIPT SHOWING SERV.COPY TO
187 D- BISWAIJIT 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/22856/2024 MOHANTY 01
Code Wrongly indicated
ABLAPL/22772/2024 | AKRAM 01 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
189 |D-WP(C)/32719/2024 CHANDRA PANI 01 AG/CG/IT/CT/ETC.NOT FILED.
DILLIP KUMAR  |2024-08- .Receipt Showing Serv.copy To School and Mass
190 |D-WP(C)/32736/2024 |\t 5y A pATR A 01 Education not Filed.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
191 CONTC/32402/2024 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.
AMIT PRASAD 2024-08- |A.fee of Rs.1.10p each not paid on c.copy of
192 ID-WP(C)/32484/2024 BOSE 01 order under Anneures-1 and 5
" o papeen aomios. CRECET SHOWING SERUCORY 10
CRLMP/22875/2024 BEHERA 01 : :
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA |2024-08-
194 |D-WP(C)/32723/2024 NAYAK 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA |2024-08-
195 |D-WP(C)/32710/2024 NAYAK 01 AG/CG/IT/CT/ETC.NOT FILED.
196 |D- SATYA PRAKASH (2024-08- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/22909/2024 |SATPATHY 01




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Name of Father of the deponent on affidavit
not tally with cause title.2. Alphabetic B in date
chart not mentioned in the Index

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

D- DEEPALI 2024-08-
197 FURNISHED/INCORRECTLY MENTIONED
CRLMC/21065/2024 MAHAPATRA 01 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
KADAR 2024-08-
198 |D-WP(C)/32592/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
199 |D-WP(C)/32520/2024 1(\:4}1??1\?3 KUMAR 3(1)24_08_ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
o D vt uaraonios. SRECEITTSIOWING SERCORY 10
ABLAPL/22771/2024 TADA 01 : :
1.Period of Delay 791 days 2.Ages of the
SWARUP KUMAR 2024-08- |appellant and the respondent do not tally with the
201 |D-MATA/32986/2024 PATNAIK 01 ages of the respondent and petitioner in the Court
below.
6-RECEIPT SHOWING SERV.COPY TO
o |D- SAROI KUMAR  2024-08. [AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22837/2024 [PADHI 01 Page n0.9 not correctly tagged. Page no.11
marked twice.
6-RECEIPT SHOWING SERV.COPY TO
203 |D-WP(C)/32491/2024 g(l\)’lslg PRASAD (2)(1)24'08' AG/CG/IT/CT/ETC.NOT FILED.
204 |- MANAS KUMAR  2024-08- (00 O e e BD,
BLAPL/22844/2024 |CHAND 01 : :
1.one sided copy of annx 1 not filed .annx 2 not
205 | D-WP(C)/26956/2024 LALITA NARAYAN|2024-08-1 o ied as true copy 2.age of petnr no. 7 and 24
PATTNAIK 01 . .
not furnished in wp
6-RECEIPT SHOWING SERV.COPY TO
s |D- SUMIT SEKHAR  2024-08. [AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23019/2024 |PATTANAIK 01

.Petition not correctly addressed to Honorable
Court




6-RECEIPT SHOWING SERV.COPY TO

D- AMLAN SHAKTI |2024-08-

207 ABLAPL/22811/2024 PAUL 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SUBASH 2024-08-

208 |D-WP(C)/32713/2024 CHANDRA PANI 101 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

209 BLAPL/22888/2004 SAMBIT BISWAL 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

110 D- RABINDRA NATH |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22709/2024 PANDA 01
Page 13 not neat.
6-RECEIPT SHOWING SERV.COPY TO

SASWAT KUMAR (2024-08-
211  |D-WP(C)/32230/2024 ACHARYA 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RAMAKANTA 2024-08-
212 |D-WP(C)/32611/2024 SARANGI 01 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

213 |D-WP(C)/32462/2024 DIGAMBAR SETHI 01 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

214 D- DINESH 2024-08-

ABLAPL/22896/2024 (CHANDRA RAY 01 1. Synopsis and date chart not alphabetic
paginated in Index.2. Age of the deponent and
paragraph no. not correctly furnished on
declaration.3 Annexure-1 not furnished and not
properly page marked on the file.4 Welfare fee of
Rs.50/- not paid on V.nama

s 0 RaTrASAD  anmios CRECETT SHOWING SERVCORY 10

ABLAPL/22765/2024 MOHAPATRA 01 : :

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

216 CONTC/32434/2024 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

JAYANTA KUMAR (2024-08-

217  |D-WP(C)/32480/2024 KHANDAYATRAY |01 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
16-PETITION/APPEAL NOT IN TIME

KAPILA CHARAN |2024-08-

218 |D-MACA/31838/2024 NAYAK 01

Period of Delay 192 days 2.Court Fee Rs. 5,000/-
payable. Not paid. Rs. 5,000/- to be paid. 3.AU
FEE Re. 1.10 to be paid. 4 HCBAWF Rs. 50/-
not paid




6-RECEIPT SHOWING SERV.COPY TO

D- PARTHA SARATHI |2024-08-
219 BLAPL/22830/2024 | DAS 01 AG/CG/IT/CT/ETC.NOT FILED.
220 [P AMLAN SHAKTIL +2024-08- ?{g/Ec:(E}E/g/TCST}/IEOTV(‘:HggTSEIIEESOPY ©
ABLAPL/22812/2024 |PAUL 01 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DEVI PRASAD 2024-08-

221 ID-WP(C)/32460/2024 DASH 01 1.Legible copy of page-18 to be filed. 2.The
names of advocates in capital letters in
vakaltama not furnished

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

222 CONTC/32216/2004 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.

223 |2 RAJENDRA 2024-08- ig/Ec:(é}E/g/TcsT}/IlgT\zlggTslglli\égopY 1o

ABLAPL/22828/2024 NARAYAN ROUT |01 : :
6-RECEIPT SHOWING SERV.COPY TO

204 P CHEERARANJIAN. 2024-08- 303 e e HIFICATE NOT

BLAPL/22861/2024 |SATAPATHY 01 FURNISHED.
o b RnDRs s RECHTSHOWING SERUCORY To
CRLMC/22497/2024 NARAYAN ROUT |01 : :
226 D- PRAMOD KUMAR |2024-08- |14-NOT PROPERLY INDEXED.
ABLAPL/22940/2024 ROUT 01
1. Status of parties in court below not stated. 2.
NARAYAN 2024-08- .. . .

227 |D-RSA/32410/2024 PRASAD PARIJA 101 Provisional of Law Not furnished in TA
n0.866/24
6-RECEIPT SHOWING SERV.COPY TO

228 |D-WP(C)/32419/2024 JS;:? ASHI BHUSAN (2)(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.

JAGAMOHAN 2024-08- . . .

229  |D-WP(C)/32544/2024 PATTANAIK 01 .Receipt Showing Serv.copy To CT not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DR.PURUSOTTAM |2024-08-

230 ID-WP(C)/32482/2024 CHULI 01 1.Synopsis and list of dates and events not
marked in index, 2 .Page number 7 and 8 of writ
petition not filed.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

231 CONTC/32431/2004 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.

SWARUP KUMAR 2024-08- |A.W.F. of Rs.50/. and A.C.W.F. of Rs.12/. not
232 |D-RSA/32518/2024 PATNAIK 01 paid.
6-RECEIPT SHOWING SERV.COPY TO
RABINDRA 2024-08-
233 |D-WP(C)/32519/2024 KUMAR PATNAIK 101 AG/CG/IT/CT/ETC.NOT FILED.
234 |D-MACA/32399/2024 PRASANTA 2024-08-|21-STATUTORY DEPOSIT/AWARDED
KUMAR MAHALI (01 AMOUNT NOT DEPOSITED.




1.Period of Delay 271 days

ARJUNA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
235 |D-WP(C)/32653/2024 CHARANA 01 AG/CG/IT/CT/ETC.NOT FILED.
BEHERA
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
236 D- SARAT KUMAR 2024-08- |9-PROVISION OF LAW NOT FURNISHED
ABLAPL/22961/2024 JENA 01 ON TOP OF CAUSE TITLE.
1. provision of law not correct.2. Deponent not
signed in Affidavit.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
237 ABLAPL/22949/2024 ARIJEET MISHRA 01 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
s D BASANTAKUMAR 2024-08- (16 T ETCNOT FILED, |
ABLAPL/22823/2024 |DAS 01 ) '
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
239 BLAPL/22918/2024 ANIRUDHA DAS 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
240 |\D-WP(C)/32754/2024 ﬁhggﬁNﬁgMAR 3(1)24'08' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
241 P PRANAB KUMAR  2024-08- i 0t B0t b,
CRLMC/22669/2024 [SAMANTRAY 01 ) :
6-RECEIPT SHOWING SERV.COPY TO
KADAR 2024-08-
242 |D-WP(C)/32541/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
243 |D-WP(C)/32822/2024 SATAPATHY 01 AG/CG/IT/CT/ETC.NOT FILED.
SARADA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
244 |D-WP(C)/33030/2024 PRASANNA 01 AG/CG/IT/CT/ETC.NOT FILED.
SARANGI
s D SARBESWAR 0240 & ECEIPT SHOWING SERVCOPY T0
BLAPL/22758/2024 |[SAHOO 01 ) '
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA KUMAR |2024-08-
246  |D-WP(C)/32499/2024 NAYAK (2) 01 AG/CG/IT/CT/ETC.NOT FILED.
247  |D- SATYAJEET ROUT [2024-08- |6-RECEIPT SHOWING SERV.COPY TO

BLAPL/22932/2024

01

AG/CG/IT/CT/ETC.NOT FILED.




1.Page no.10 not legible.

D- SAILAZA 2024-08- . .
248 CRLMP/22514/2024 NANDAN DAS 01 Provision of law to be corrected after conversion.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
249 |D-WP(C)/32478/2024 BAIDHAR SAHOO 01 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
250 ABLAPL/22691/2024 MANAS CHAND 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
251 E'L APL/22929/2004 BI%PLI%\II(T%MAR 3(1)24'08' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08-
252 |D-WP(C)/32703/2024 MOHAPATRA 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
753 D- ADV 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/32498/2024 ’ 01
occupation not furnished
DILLIP KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass
254 ID-WP(C)/32733/2024 MOHAPATRA 01 Education not Filed.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
255 BLAPL/22939/2024 KIRTAN DANG 01 AG/CG/IT/CT/ETC.NOT FILED.
256 D SATYABRATA  (2024-08- (60 5 imin T CNOT FILED. |
BLAPL/22897/2024 |DASH 01 : :
6-RECEIPT SHOWING SERV.COPY TO
2o |D- SATYABRATA »024.08. AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22911/2024 MOHANTY 01 1.Paragraphs in declaration not correctly
furnished.2.Page no.10 not legible.
6-RECEIPT SHOWING SERV.COPY TO
258 |D-WP(C)/32488/2024 DR.PURUSOTTAM |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CHULI 01
Legible copy of page-27 to be filed
21-STATUTORY DEPOSIT/AWARDED
259 |D-MACA/32548/2024/G.P.DUTTA 2)24-08- AMOUNT NOT DEPOSITED.
1.Period of Delay 451 days
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
260 |D-WP(C)/32712/2024 MOHAPATR A 01
Paragraph no. in affidavit declaration page is not
furnished correctly.
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-08-
261 |D-WP(C)/32551/2024 KUMAR NAYAK 01 AG/CG/IT/CT/ETC.NOT FILED.
D- BHAWANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
262 ABLAPL/22922/2024 SANKAR 01 AG/CG/IT/CT/ETC.NOT FILED.

PANIGRAHI




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DILLIP KUMAR  |2024-08-|14-NOT PROPERLY INDEXED.
263 |D-WP(C)/32714/2024 MOHAPATR A 01
Page serial.no both in the writ petition and
annexure are not furnished correctly.
6-RECEIPT SHOWING SERV.COPY TO
264 |D-WA/32243/2024  SAIBRATARATH |20-+ 08 AG/CGIAT/CI/ETC.NOT FILED.
DEFICIT A.FEE OF RS 2.25 /- NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
265 ABLAPL/22952/2024 ARIJEET MISHRA 01 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
» D- TYOTIRMAYA 2024-08- 4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/22839/2024|SAHOO 01 Name of father be mentioned.
267 |D: BUAYKUMAR 202408+ ({60 1T/ CT/ETCNOT FILED. |
ABLAPL/22815/2024 BEHERA 01 : '
6-RECEIPT SHOWING SERV.COPY TO
KADAR 2024-08-
268 |D-WP(C)/32509/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
NITYANANDA 2024-08-
269 |D-WP(C)/32535/2024 BEHURIA 01 AG/CG/IT/CT/ETC.NOT FILED.
Put up for S.R after filing of C.Copy of both the
270 |D-RSA/32236/2024 JITAMANYU 2024-08- courts judgement and decree.2. V.Nama not
SAHOO 01 .
signed by all executants
- s oA aacas. € RECEI SIOWING SERVCONY T0
BLAPL/22737/2024 |CHAND 01 : :
Ages of the petitioner and the respondent do not
272  |D-MATA/32865/2024 PRADEEP KUMAR 12024-08- tally with the ages of the respondent and
DAS 01 2. .
petitioner in the Court below.
DILLIP KUMAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
273 |D-WP(C)/32700/2024 MOHAPATRA 01 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
GOURAYV KUMAR |2024-08-
274  |D-WP(C)/33109/2024 ROY CHOUDHURY |01 AG/CG/IT/CT/ETC.NOT FILED.
RAMESH 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
275 ABLAPL/22857/2024 CHANDRA 01
MAHARANA
page no. 8 to 11 not neat.
D- 2024-08- .
276 RVWPET/32811/2004 SUBHENDU KAR 01 1.Period of Delay 04 DAY'S
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-08-
277 |D-WP(C)/32536/2024 KUMAR NAYAK 01 AG/CG/IT/CT/ETC.NOT FILED.
2 D DEEPAK RANJAN. 202408+ (16, 11/ CT/ETCNOT FILED. |
BLAPL/22919/2024 |PARIDA 01 : '




6-RECEIPT SHOWING SERV.COPY TO

KADAR 2024-08-
279  |D-WP(C)/32549/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
280 | D-WP(C)/32823/2024 SATAPATHY 01 AG/CG/IT/CT/ETC.NOT FILED.
781 D- SAMIR KUMAR  |2024-08- PLACE IT AFTER FILING OF C.COPY
RVWPET/32665/2024 MISHRA, SR.ADV. |01 IMPUGNED ORDER
w2 D TUKUNA KUMAR (2024-08- (00 61/ BT NOT FILED.

ABLAPL/22694/2024 MISHRA 01 : '
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

%3 D- MANAS RANJAN |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22999/2024 DHAL 01
1.D.C.Fee of Rs.6/- to be paid in cause
title.2.Page no.11 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

234 D- PRAFULLA 2024-08-

CONTC/32873/2024 [ KUMAR LENKA |01 1-Synopsis AND List of date AND event not
filed 2. Provisional of Law Not completely
furnished
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- |/AG/CG/IT/CT/ETC.NOT FILED.

285 |BLAPL22879/2024 |PUIATAJENA o)
Page marking wrong in Book mark.
286 |2 SATYA NARAYAN |2024-08- ig/Ec:(i}E/}g/TcsT}/IE()TVgIEgTSEIIi\éSOPY ©

ABLAPL/22851/2024 MISHRA 4 01 : '

w7 D PRIVARANIAN  2024-08- e i ETC NOT FILED,

ABLAPL/22735/2024 MISHRA 01 : '

23-NOMENCLATURE NOT CORRECTLY
238 D- SATYABRATA 2024-08- |[FURNISHED .

TRP(C)/32797/2024 |[MOHANTY 01
1.Nomenclature may be TRPCRL
6-RECEIPT SHOWING SERV.COPY TO

D- SAMVIT 2024-08-

289 ABLAPL/23005/2024 MOHANTY 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-08-
290 |\ D-WP(C)/32525/2024 KUMAR NAYAK |01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
NITYANANDA 2024-08-
291 |D-WP(C)/32546/2024 BEHURIA 01 AG/CG/IT/CT/ETC.NOT FILED.
292 |D- BIDYADHAR 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/22817/2024 MANSING 01 AG/CG/IT/CT/ETC.NOT FILED.

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
8-CAUSE TITLE NOT IN ORDER.




1. Page no.8 not meat and legible.2. Welfare fee
of Rs.50/- not paid on V.nama. 2..Petition not
correctly addressed to Honorable Court

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

293 [D-WP(C)/32477/2024 [CBHILASH 2024-08-
MISHRA 01 . .
Paragraphs pf writ petn is not correctly
numbered.
DEBENDRA 2024-08- 16-PETITION/APPEAL NOT IN TIME
294 |D-RSA/32721/2024 | KUMAR SAHOO 01
(1) 31 days delay
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
295 gi APL/22859/2004 ?%L&?‘Y{Y (2)(1)24_08_ 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
o D A ORAN  aomios. SRECEITTSHOWING SERCORY 10

CRLMP/22870/2024 |SARANGI 01 : '

6-RECEIPT SHOWING SERV.COPY TO
. D- DEBIDUTTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22792/2024 MOHAPATRA 01 petitioner no.2 not furnished son of in the cause
title.
21-STATUTORY DEPOSIT/AWARDED

SANTOSH KUMAR |2024-08-
298 |D-MACA/32336/2024 MOHANTY 01 AMOUNT NOT DEPOSITED.
D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
299 CONTC/32036/2024 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.
SRIKANTA 2024-08- |.Receipt Showing Serv.copy To School and Mass
300 D-WP(C)/32504/2024 KUMAR NATH 01 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI |2024-08-
301 |D-WP(C)/32590/2024 KHUNTIA 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIKRAM AG/CG/IT/CT/ETC.NOT FILED.
302 D- CHANDRA 2024-08-

ABLAPL/22990/2024 GHADEI 01 Synopsis and date chart not alphabetic page
marked in Index.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

303 D- DEBA KUMAR 2024-08- |9-PROVISION OF LAW NOT FURNISHED

ABLAPL/22882/2024 RATH 01 ON TOP OF CAUSE TITLE.

1. Page no. 6 not available on record and not
properly page marked.
304 D- PRAFULLA 2024-08- |Synopsis and date chart not alphabetic page

ABLAPL/22995/2024 KUMAR RATH 01 marked in Index.

D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO

305 CONTC/32439/2004 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- DEBASIS 2024-08-
306 20-VERNACULAR CERTIFICATE NOT
ABLAPL/22729/2024 [TRIPATHY 01 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
D- DEEPALI 2024-08-

307 BLAPL/22894/2004 |MAHLAPATRA 01 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
JITENDRA 2024-08-

308 |D-WP(C)/32563/2024 SAMANTARAY 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

309 E'L APL/22846/2004 g’gﬁg KUMAR 3(1)24'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1.Signature of the petitioner on V.nama not tally
with cause title.
6-RECEIPT SHOWING SERV.COPY TO

SOUMYA RANJAN (2024-08-

310 |D-WP(C)/32787/2024 MOHANTY 01 AG/CG/IT/CT/ETC.NOT FILED.

D- BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

311 SANKAR AG/CG/IT/CT/ETC.NOT FILED.

CRLMP/22751/2024 TRIPATHY (1) 01
6-RECEIPT SHOWING SERV.COPY TO
312 D- PRAVAT KUMAR |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/22649/2024 [NAYAK 01 14-NOT PROPERLY INDEXED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
GANESH PRASAD |2024-08- FURNISHED.

313  |D-WP(C)/32776/2024 MOHANTY 01
Capital letter of the counsel in vakaltnama is not
furnished.2.synopsis and list of dates and events
are not alphabetically page marked
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

s - ABINASH 5024.08. 3-CAUSE TITLE NOT IN ORDER.

CMAPL/29662/2024 ROUTRAY 01 1.PARTIES NOT FURNISHED IN DETAIL 2.
PROVISION OF LAW NOT CORRECTLY
FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
SURYAKANTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

315 |D-WP(C)/32726/2024 DWIBEDI 01
No document is filed as per the averment made
in paragraph 5 and mentioned as annexure 2.

316 |D- ABHILASH 2024-08- |6-RECEIPT SHOWING SERV.COPY TO

CRLMC/22869/2024 MISHRA 01 AG/CG/IT/CT/ETC.NOT FILED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1. Page nos 8,11,12 not legible.

6-RECEIPT SHOWING SERV.COPY TO

317 |D-WP(C)/32473/2024 BHARATI DASH (2)(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

318 |D-WA/32018/2024  INIRANJAN LENKA 01 AG/CG/IT/CT/ETC.NOT FILED.
39 D KULDEEP 2024-08- [0 T CTETCNOT FILED,

BLAPL/22866/2024 MOHANTY 01 ) :
6-RECEIPT SHOWING SERV.COPY TO

320 |D-WP(C)/32492/2024 [YANORANIAN - R024-08- 4 61T/ T/ETC NOT FILED.

PADHI 01
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

321 |D-WP(C)/32343/2024 E%ﬁg&lfs\l{ (2)(1)24'08' 1.Synopsis and list of dates and events not
marked in index.2.The number of R.P.case
number mentioned in prayer portion of writ
petition appears to be wrong.
6-RECEIPT SHOWING SERV.COPY TO

PRAKASH 2024-08-

322 |D-WP(C)/32511/2024 RANJAN BARIK 101 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

323 |D-CRLA/22790/2024 gi}SIWINI KUMAR (2)(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.

o o asions asor CRECERTSHOWING SERVCOPY o

ABLAPL/22850/2024 |PANDA 01 ) :
6-RECEIPT SHOWING SERV.COPY TO

325 |D-WP(C)/32891/2024 ngSH U PRASAD (2)(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

BRAJA MOHAN 2024-08-

326 |D-WP(C)/32697/2024 SARANGI 01 AG/CG/IT/CT/ETC.NOT FILED.

DILLIP KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass

327 |D-WP(C)/32720/2024 MOHAPATRA 01 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

RABINDRA 2024-08-
328 |D-WP(C)/32505/2024 KUMAR PATNAIK 101 14-NOT PROPERLY INDEXED.
Index not page marked
6-RECEIPT SHOWING SERV.COPY TO
329 D- ADV 2024-08- |[AG/CG/IT/CT/ETC.NOT FILED.
CONTC/32164/2024 : 01

Provisional of Law Not properly indicated




6-RECEIPT SHOWING SERV.COPY TO

KADAR 2024-08-

330 |D-WP(C)/32577/2024 MOHAMMAD 01 AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

AKASH KUMAR  |2024-08-

331 D-RSA/32461/2024 PATTAJOSHI 01 1.Authentication fee due on the Appellate Court
Judgement Rs 1.10 be paid.Decree Rs 4.50p be
paid

s D SARATKUMAR  2004-08- (16,1 CT/ETCNOT HILED. |

ABLAPL/22964/2024 |JENA 01 : :
1.Copy not served on S.C.(T)2.Name of the
KADAR 2024-08- . . . .

333 |D-WP(C)/32583/2024 MOHAMMAD 01 counsel not furnished in capital letter in
valaltnama.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

334 BLAPL/22920/2024 ANIRUDHA DAS 01 AG/CG/IT/CT/ETC.NOT FILED.
1.Copy not served on S,C,(T).2.The name of the

KADAR 2024-08- . . . .
335 |D-WP(C)/32586/2024 MOHAMMAD 01 counsel in capital letter not furnished in
vakaltnama
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
336 ABLAPL/23008/2024 SUVALAXMI DEVI 01 AG/CG/IT/CT/ETC.NOT FILED.
s D RAMAKANTA - 2024-08- {06 iy CTETONOT FILED. |
ABLAPL/22976/2024 PANDA 01 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

338 BLAPL/22873/2004 TN.MURTY 01 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.

339  |D-WP(C)/32620/2024 MANAS PATI 01
Copy of order dt19.02.21 under annexure-8 not
filed

2024-08- |1.Period of Delay 122 days 2. Provisional of

340 |D-FAO/32507/2024 |SOMNATH ROY 01 Law Not furnished in IA
4-AFFIDAVIT/VERIFICATION NOT PROPER.

341 D- PRAVAT KUMAR |2024-08- |1. Authorization to swear affidavit on behalf of

ABLAPL/22982/2024 MOHANTY 01 other petitioner not furnished.2. Page nos.17 to
21 under Annexure-1 not properly placed on
record

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

342 CONTC/32405/2024 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

RABINDRA 2024-08-

343 |D-WP(C)/32752/2024 KUMAR PATNAIK 101 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

344 CONTC/32214/2004 ADV. 01 AG/CG/IT/CT/ETC.NOT FILED.




345

D-RSA/32263/2024

DEBASIS
TRIPATHY

2024-08-
01

18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 01-08-2024 (CASES FILED BEFORE 2024)

Sl Filing Number Case Number Advocate for Defects as per S.R.
no. Petioner/Caveator
1 FAO/32/2019 FAO/32/2019 M/S.K.K.SWAIN | 6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.
2 | CMAPL/714/2022 | CMAPL/714/2022 ADV

OTHERS. PLACE IT
WITH CMAPL
565/2022






